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I.ndustries in drought areas

3
431. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government give pre-
ference in starting heavy and small
scale industries in drought prone areas
to create employment to the people in
these areas; and

(b) it go, the industries to pe start-
ed in these areas this year?

THE MINISTER OF INDUSTRY
(SHRI BRIJ LAL VERMA): (a) No,
Sir.

(b) Does not arise,

Retrenchment by Calcutta Dock
Labour Board

433. SHRI DINEN BHATTA-
CHARYA: will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether the Calcutta Dock
Labour Board by its decision dated
5th October, 1976 retrenched 3,756
workmen from their services;

(b) if so, the reaction of the Gov-
ernment; and

(c) the steps taken to revoke that
decision?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) After
a review of the number of workers
on its registers or records according
to the provisiong of the Schemes
framed under the Dock Workers
(Regulation of Employment) Act,
1948 the Calcutta Dock Labour Board,
which is a tripartite body, decided at its
meeting held on 5-10-1976 to decrease
the number of registered dock wor-
kers on its registers or records by
removing the names of the workers
of the age of 50 years and above keep-
ing in view the anticipated require-
ments and for better efficiency and
economy of operations. In the same

Regolution, the Board also decided
the amounts to be paid to the workers
whose names were removed from the
Board’s registers. In pursuance of
this decision, the Board removed the
names of 3506 workers from its re-
gisters in December, 1976.

(b) Before implementing its deci-
sion, the Dock Labour Board had
obtained the approval of the Central
Government to the adjustment in the
number of workers as required under
the relevant Schemes.

(c) Does not arise.
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Payment of Compensation to Land
Owners In Asansol, Raniganj and
Amndal

435. SHRI ROBIN SEN: Will the
Minister of ENERGY be pleased to
state:

(a) whether the Ministry is aware
of the fact that vast land in Asansol,
Raniganj and Andal Police stations
have been acquried and subsided cue
to de-pillarisation by the Easterp Coal-
field Ltd. and no compensation has
been paid to cultivators/owners of the
land; and

(b) if so. whether Government will
take early measures to pay proper com-
pensation and employment to the rela-
tives of the land owners/cultivators?

1\

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN): (a)
and (b), The information is being
collected and will be laid on the Table
of the House.
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